ITEM NO.12 Court 5 (vVideo Conferencing) SECTION X

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s). 857/2021

SANTOSH KUMAR Petitioner(s)
VERSUS

THE STATE OF BIHAR & ORS. Respondent(s)

(FOR ADMISSION and IA No.93212/2021-STAY APPLICATION and IA
No.93213/2021-EXEMPTION FROM FILING O.T. )

Date : 03-09-2021 This petition was called on for hearing today.

CORAM
HON'BLE MR. JUSTICE L. NAGESWARA RAO
HON'BLE MR. JUSTICE B.R. GAVAI
HON'BLE MRS. JUSTICE B.V. NAGARATHNA

For Petitioner(s)
Mr. Chandra Bhushan Prasad, AOR

For Respondent(s)

UPON hearing the counsel the Court made the following
ORDER

List along with R.P. (Civil) No.621 of 2021.

(Geeta Ahuja) (Anand Prakash)
Court Master Court Master
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